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Decision of companies to Reduce In-
terest Rates on Public Deposits.

3604. SHRI D. D. DESAI: Will the
Minister of 'FINANCE AND RE-
«VENUE AND BANKING be pleased
to state:

(a) whether companies have decid-
~ed to reduced interest rates on pub-
lic deposits; and

(b) if so, whether this would affect
middle class savings?

THE MINISTER OF FINANCE
AND REVENUE AND BANKING
(SHRI H. M. PATEL): (a) Interest
rates offered by Non-banking com-
panies, on deposits accepted by them,
are not regulated either under the

. Companies (Acceptance of Deposits)
Rules, 1975, in the case of Non-bank-
ing Non-financial companies, or by
the Reserve Bank of India, under the
directions issued by them to Non-
banking financial and Miscellaneous
Non-banking companies. Reserve
Bank have, however, reported that it
has come to their notice, through
newspaper reports, that some of the
larger Non-financial companies have
reduced the rates of interest on de-

. posits by half per cent to one per cent.

(b) As compared to bank deposits,
the quantum of deposits mobilised ty
Non-banking companies is a small
amount. The change in the rate of

" interest by some Non-banking Non-
financial compani8s is not, therefore,
expected to have any significant im-
pact on middle class savings.

Merger of S. T. C. ang M. M, T. C.

3695. SHRI D. D, DESAI: Will the
Minister of COMMERCE AND CIVIL
SUPPLIES AND COOPERATION
be pleased to state:

ta) whether there is any proposal

. to merge the State Trading Corpora-
tion; and Minera] and Metals Trad-
ing Corporation into one Corporation;
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(b) if so, the details thereof; and

(c) the reasons why two separate
Corporations have been kept for
canalised imports?

THE MINISTER OF COMMERCE
AND CIVIL SUPPLIES AND CO-
OPERATION (SHRI MOHAN
DHARIA): (a) No, Sir.

(b) Does not arise. K G

(c) The roles of the STC and the
MMTC are well defined ard distinct.
The commodities handled by each are
specified, keeping in view the volume
of turnover and the specia]l charc-
teristics, and there is no overlap or
conflict in their functions,

Civil Aerodrome in Salem

3696. SHRI M. KALYANASUNDA-
RAM: Will the Minister of TOURISM
AND CIVIL AVIATION be pleased
to state:

(a) whether there is any proposal
for the construction of a Civil Aero-
drome in Salem District in view of
the increasing importance of Salem
as an industrial centre; and '

(b) if so, the details thereof?

THE MINISTER OF TOURISM
AND CIVIL AVIATION (SHRI
PURUSHOTTAM KAUSHIK): (a)
No, Sir.

(b) Does not arise.
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